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tion where we have tp prevent the
police forces by a aw from f[orming
trade unions reveals that all is not
well in this country.

Mr, Speaker: F«¢ may confinue to-
MOrrow.

16.32 hrs.

MOTION RE: STUDENT UNREST
AND TROUBLE IN RECENT
MONTHS—Contd.

Mr. Speaker: Shri
continue his speech.

Shri 8. M. Banerjee (RKanpur):
When iz the Minister going to reply
Sir? t

Mr. Speaker: Thc Minista: was to
be called just after Mr. Umanath, but
they raised objrctions that certain
parties have not been given an oppor-
tunity. So, I would call Mr, Bade, Mr.
Hem Barua and then the Minister.

Shri S. M. Baoerjee: I am also a
sponsor of the motion, Sir, I may be
given five minutes,

Shri Umanath (Pudukknitai): Sir,
as I said the other day, what is hap-
pening in the student world is not as
though there is any mental aberration
or frustration or dejection among
them. On the other hand, having
taken part in the frerdom movement,
having reposed confidence in the Gov-
ernment that agfter independence their
problems will be solved by the Gov-
ernment without their Intervention,
after 20 years the students find that
things are deteriorating. So the stu-
dents are now making themsélves into
a force to take their fate in their own
hands and fight for better academic
conditions, democratic liberties, ete.
That is the crux of the situation today

Umansth may

Regarding the various struggles and
agitations that have taken place,
there is no use taking them in a gene-
ral way and saying thev are due to
lack of academic conditions. ete. Let
us analyse the various asp-cts of it.
One aspect of the student struggle, as
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I see it, s against the police zoolum,
by which I do not mean the lathi
charges, firing, et> but the muchinery

which we have inherited from the
British,
The strike in Madhya Pradesh

started in Gwalior on the 12th fol-
lowed by Ujjain on 1Tth, indore on
19th and Bhopal on 22nd. The whole
thing centred round the Gwalior in-
cident. In Gwalior, 2 students went
to the police station to rrport against
= truck driver who had dashed against
them. The police officer, instead of
taking the report, slapped one stu-
dent and kicked the other. Sir, we
are only for changing property rela-
tions and not for restruction of pro-
perty. Lovers of property were silent
when such a conflagration took plarce,
because the first incident was because
of the misbehaviour of a police offic-r.
Nobody expressed any indignation
against this misbehaviour of the police
officer. One student went back and
called the other students. They also
did not attack the police station, but
they were beaten up by the police
officer: That very night the Principal
went to the police station demanding
that the police officer must be susp-n-
ded. But senior police officers refus-
ed to do so On the 13th also. there
was no destruction of property. Thev

went in a procession to the Police
Commissioner to represent. but the
Collector surrounded them  with

police and beat them up.

In protest against this repression of
students there was demonstration in
Uiiain on the 17th, in Indore on the
19th and on the Z2nd in Bhowal In all
these towns the students struck work
ang took out processions. Then Sec-
lion 144 was imposed. The students
were told that if they did not disperse
they will be beaten up. They refus-
ed to disperse because thev wanted
to express thrir anger =against such
repression and they were beaten up.
All these things followed from that

An hon, Member:
in Patna?

What happened
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Shri Umanath: The latest is about
the Meerut College which happened
on 5-11-1966. 1 would like to quote
the words of the college principal
himself. The pol.ce said that the
students took out processions and they
had to beat them up. This is what
the principal Shri R C. Saxena had
to say—this has appeared in the
Times of India dated 6-11-1966:

“The Principal of the College,
Shri R. C, Saxena, however denied
that the students tried to take out
a procession, and alleged that the
trouble started wh.n the police
prevented the cay schnlars from
going home. The police entered
the premises ang started beating

up stud nts and the staff. The
Chief Proctor was among those
injured, he said"

This is the positive aspect. 1 would

like Shri Mathur, when he replies to
the debate, to refer to this aspret and
give a solution, The Vice Chancellor
of the Vikram University, Madhya
Pradesh, has said:

“The police hurleq stones at the
Madhav Coll-ge and injured
senior teachers of the college be-
sides damaging properties worth
Rs. 50,000."

-
1 would like to stress that this
zulum, the zulum of the police machi-
nery inh-rited from the British days
is one of the important factors that
have unleashed trouble. The Gov-
ernment in dealing with this asp-ct
of the police machinery instead of
trying to reorganise the police machi-
nery, have issued instructions to all
conzern-d that they should be firm.
The Chief Ministers met in June and
July and they said that it should be
nipped in the bud Naturally, the
police machinery with that inherit-
tance, got more embolden-d and all
these things have happened.

What Is the solution for this? Mere
re-organisation of the Edueation Mi-
nistry is not going to solve !he pro-
blem. If this sort of repr-ssion con-
tinues, the struggle will be there.

And Other
Disturbances (M.)

You have to reorganise the police ma-
chinery in this respect. But just the
opposite is taking place. University
eampuses are coaverted into police
camps. In Uitar Pradesh I under-
stand that grants given to eight ins-
titutions have been suspended. That
is the direction in which action is
being taken. I can assure Shri Ma-
thur that as long as the reorganisation
of the police machinery does not take
place and this attitude continues, even
if you reorganise the Education Minis-
try, ¢ven if you look after the acade-
mic interest, the struggle will conti-
nue.

6040

Then 1 come to the point of autho-
ritarianism in colleges, on the part
of educational authorities. In Cal-
cutta, I understand, two or three days
back they have dreided to close down
the entire Calcutta University. What
happened? Seven or eight students
have been expelled from the Presi-
dency College. In ome college, some
Maniendra Chandra College or some-
thing like that, a lady student was
admitted and within one week she
was also expelled There was some
trouble in the government hostel bet-
wren the Superintendent and the stu-
dents on the conditions obtaining there,
Ultimately the Superintendent wa~
transferred and the problem was so-
lved. Bat there is a rule in the Pre-
sidency College that students expel-
leg from the hostel must be expelled
from the college also. Under that rule

these seven or eight best scholars
have beén expelled. They are not
told as to why they have been ex-

pelled. They are only told that for
indiscipline they have been expelled.
Are the students not entitled to know
what the charges against them are?
Thev are absolutely ignorant of them.
Tnstead of resolving this dispute ac-
tion has been taken. In the parents’
meeting held recently Shri Sadhan
Gupta, an ex Member of Parliament,
suggested that let the colleges be re-
opened, the students allowed to re-
sume their studies gnd somebody ap-
pointeq to inquire into the whole
matter. The parents agreed that if
the report is against the students they
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are prepared {op accept it. That was
also turned down. On th- other hand,
the Chief Minister there savs that the
students will never be taken back.
The result is, four days back the bus
workers have taken out a proe-ssion
in front of the university in support
of the students If this position con-
tinues, naturally. more and more of
other sections will come in. When the
situation becomes serious, then there
is lathi charge ang firing.

Now 1 come to the question of aca-
demic demands. These academic de-
mands of the students are also ig-

nored by this Government. They
allow the situalion to drift and
when the stude:ts are dewermined

to get their demands, section 144
is imposed. Just to give an exam-
ple, in September-October in
Uttar Pradesh a serious of lathi
charges took place, The trouble start-
od when the studsnts of an ayurvedi2
college siruck work for some of their
academic demands. For ten months
the Government did not intervene.
Then the law college students joined
hem, Both the students joined to-
gether and they wanted to take out
a procession. Then section 144 came
in and there was lathi charge. This
is how it spreads. In Jamynu, for
example, 1n September thers was fir-
ing. How did it happen?

The agricultural rcollege teachers,
because their pay was refused, went
on strike. For two month: the Gov-
ernment did not intervene; they allow-
ed the strike to go on. Then the time
came when the college students a’so
went on' strike: both the teachers and
students, joined and went on st:ike,
Govermnent then entered the scene,
promulgated section 144 and  ended
with polire firing. So, this is the
pohicy of the Government. They
allow the situation to drift. do nnt
intervene, do not resolve the disputle;
but, if the students are determined
and persistent, thev make the police
enter the scene and fire,
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Then I come to the question of
corruption. The approval of {ext
books is guidad by wvarious considera-
{ions, not excluding the bribe that is
offered. What happ:ned in Jaipur?
For first year of TDC six books were
prescribed in Hindi., The students
went gn strike becauze they cou'd
not study all the six books. Ultimate-
ly, it was reduced to three, Why were
the six books prescribed in the begin-
ning? Because, there was pressure,
because they had taken bribe and in
order to pay back what they have
re~eived, six books were prescribed,
So, corruptian in unive-sities in such
matters ig one of the causes wkich
has brought us to this position.

Coming to the question of food
strugele, it is asked why students
should jeoin food strupgles. Let it be

understood by the House that for
getting food and kerosene it is the
s‘udents that are sent hy the parents
to stand in the queues and they have
to stand in the queues for hours and
hours to get foad and kerosene, Natu-
rallv, they are the first victims of the
problem. As long as the Government
do not recognise or revise their food
po'iev, as long as thev persist in their
present pelicy, the food strugele by
the students will continue, Thess are
some nf the aspects which 1 want
Bhri Mathur to consider,

Finally, T come to the question of
teachers. Tt ig said dhat the teache s
ran help in the matter. But unfor-
tunately the tenshere are placed in a
position where they themselves have
to come out and strike. In West
Bengal the professnrs went on strike.
Why do the teachers and proessors
go on rtrike? T wi'l give vou one
eximple. Tn Himachal Pradesh the
lectu-ers of Government rolleges form-
ed an assoristion, consisting of the
maisritv of lecturers and wanted
that association to be rerognised. Yet,
Goverament refused {0 recngnise it
T »m bringinr it to the notler of Gov-
ernm~nt. ‘The lecturers wanted to
form an association so that thev could
place their grievances before the
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authorities through that association,
But, for two years, the association was
denied recognition. Now, 1 will te!l

you what will happen. One day they -

will become desperate and there will
be a strike by the teachers. - Then,
ultimately, the Government wil] inter-
vene, possibly with lathi charge or
firing.

Then, it is; said that the stduents
should not participate in politics. In
fact, that has become almost a slogin
with the Government. It is said that
the students should not participate in
politics. The Educalion Ministe: says
that teachers should not par.icipale in
puatics. - The Home Minister says tha.
Government servants shou d oot par=
ticipate 1n poutics. Then, wio snodla
pardcipa.e in pouatics? ‘Latas, Birlas
dand miuloiah Cncludrs, 15 11 Loelr
mMunupuly W paruvipdie 10 poliles, L
Say toal e sluaciis are olldaed tu
participate 1n paliles, bécause auriog
ihe ireedom stouggle they were pacti-
cipaling g pu.lbis, and oo oiact hey
welp cnoourgged to participate 1
in Lause wa,s, when lne stuugg.e wa.,
between slavery and indepenaence,
Now, when il 15 a queslion v, whetner
it is ihe capialist way of re.owving
our problems or the svcialist way woi

resolving our probiems, I say thal toe -

students are entitled to pa.ucipate in
the siruggle. If they could participate
in tne freedom strugg.e Lo shake o1
slavery from our soil, why are they
not cnlitled to  participate in  lue
struggle or movement to decide whe-
ther it should be a capitalist way or
sociali-t way?

The question of exploitation ol

students is often referred to, But, we
are not exploiting the students. We
arc supporting only their just demands
The other day Shri Guha was very
angry at the exploilation of stuients
by puw'itical parties. He ghould nave
becn angry at his own party, because
in Kerala, when the Communis: Party
was in power, small children in ele-
mentary schools were incited and
brouaght into the struggle. If they had
incited at least college students, they
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would have known what is what

»zause they are a little mature; but,
they incited the small children in
elemuntary schools and the elementary
school teachers to get the Commuunist
Government dismissed. So, the charge
of exploitation o' students must be
taid at the door of the Congress Party
and not the Pppositiun parties,

Therefore, let the Government first
re-organise its police machinery; let
them have g proper mnchinery for
ven'ilating and resolving the grievan-
res of the students and teachers:
let there be re-organisation of educa-
tion; let proper recognition be given
to the asscelations ¢r unions of students
of schools and colleges. If these
things are done, then alone the prob-
lem can be solved, not otherwise.

5w (@rE)  AmAT wenw
Y, "rqT wga faw fagf &1 s 329
gl 2, IIF A H A wEIT AT
g oa¥ fad & 3 9 uegarz 8o F o
TUE FTU FA A FAIT AT T AAA,
FqT-F0T &@1d €S A g1 EY 8, § Ad
T o aR

arerg & faxfadl & &Y 33
1 &, o wwfea d=dr g, A
¥ @ wmfes w7 faaor 8, 3EE
gramwa foag faql @ A qwar 20
mw fgmi azdr o wE 8, foew
FGT AW AT TAT 0 7T ¥, UEHAWH
fraft st g wx fefagar @1 & av
Tgi W wiwafed g & 5=
wroont & fraedf o o &, @Ad
faom szt =47 a1 & &1 Hgmd
ug & f5 Wi WY 72 = @ @
§, g 0w, - W A
oFF AT KN FE IO GT Y
FI sarar § WA AT gEH AT
weeT gl AT &

e ¥ ma & g A g
g § e g7 3 & arg Y A1 ug
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w21 wrar & f& Faanfadt #t qifafeam
¥ i s wfgd, gw weaew § g
we ug § fF faarfagi &Y ofes
faferm & a@ s afgd, e
ARl ag WA qray g =ifgd 5
amfeay & g, sgfeg ' §,
Fegafaen Far §, drewow @ g,
T {7 a4, A H-ATT G W W
#HE T ITRAIAA grT Wfgd, WA
weEd wARY sOUar wifgd 1 fow
THd AW A w A andt & A aE
T W vEA 91§, o s, qrAm
wegg o1, Y fardt § W wfarg
H a% g ane §, 9 wgTeRt Wiy, AgE
w1 wrTTETE gesft = a §, s
F7 F1 femm g q<F gy oA g
% wiaw & WwA g wgN g g
f& o9 99 qg I W g, 99 a9
aw ¥ faeerer @er &Y stman @, w9 94T
At et }, 9w AT AR FE AT
"l AT # 1 9E aw e gy
gt 8, o A% ARy T A
a9 T% 4g TG F1 3997 a1 H AL
AT &, WE ATHI Y G ATGN BT ATAAT
¢ odY feafy ¥ faard® am =%,
FfrmAFTomEE

HqERRAT A TR Tg Ft ard Fgd
q, FfFT W Ty ¥ @ gar qr ?
afy e &1 9¥F1 7T =, ATV 4
HEHT W AT @1 T JER SEEHT AT
TH T A F WHA ¥ T AR s
f wrer A WA AT wAET HY wO@
8, TIY & F79 X ST AT4A1, qg F47
AT Y T § W TR AT A @A
RATEE #T HT THG FICT HY @7 |
ofF o1 a7 & waq ¥ FIRY T
AT OF ACGEAT A are @, warfeae
F1 IR AL amAA & 1 I wrf
famar 741 & (% el & MR & g
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wE &, IuF whag W A, IAE
gt faamdt qr #30, 733 AT
WIT FE0, AT TF FOAT F TIq T IAHY
WTW HT IZT T WHAAA A AT 07|
ag & ¥ o et 99 §  aivefrardt
T §, 97 ATEA a4 0T, 37 Frged
T==l 9T |

v faore wa7 97 aterm gy amar
&, v wa F qfa F arwd o wwgA
§ fr} wmam, o7 & 7% 3911 ¥l
FAIX TGl qg FgT a1 § fF 5T F9C
FRmmm et ow fgrg AN A
i § # oy T § fF a=v Ay
w7 faowm g s § T v AWl
BT WA F1 TEIHL qIH § R oA
g EEy aar 1wy ag el s
wqF A faq 4 @ ¢, o sarar
g g1 af § f5 @f a7 o= a==i
 foen (e 78 oray &, #difs 97 &
qadarAgt 8, IT A F wHA F1 fwwr
Adi et &Y & A $% a3 @9 &
w1 waT A 9w far wrk sqaedr
# ¢ ? A7 9 A @7 @

wfw wgi w6 & agh wree A, gt

AT g A g & wrg Al fag
faardT 7t &, o wwre F afFeafy 7a
nel ¥ &0 & wma¥ quan wgar §
f& o w17 #t it frawm e @
mE g, a7 wgy sar fear g ?
w9 w57 & fF =41 @1 qifafem
% g1 war wifgm, ¥few w9t sa
BT BT AT WAk @A wrr §,
W Y FE FIHG a1 FOT qI4T
# o 8, Fa1 waiA wt wegfaee
qawee & Wi faat &, &few o3 g
AN gz F fefewedm § =97 &9
W FTF ¥ T A, o7 o 370 wrd
Hal faar, ay sz anar & v ¢ fafesw
HAmATE
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& mifaqy & grea & v A
g, wAfm FEer ¥ A Do R
g1 ame 12 %1 AFTERFTH w1 1TOTAT
tz o, @ fad ga-fete ¥ qi
fraare faardt wa w1 w33 ¥ fA7
T fiF ag ATAEE M AT IF X T
iy femm & 1 g1-fevaec A, faawr
g fowwr G qar & 5 owa B
fedle 3 wid @ g% adx 1 IR
At 3 wifgd 1 ogd Ay Fracdl
®! mfar 1 R IgH ITE
T 9z fer gam w5y fFoga
wE  w Wi gy 1 Fracdt 3 w0
AR qIgT A owaA ar v A
AT, A9 /E wera fay g1 gasn
T fre feer a1 1 wrezza ¥ =g
feet 7 =EiF 37 frepedt &1 9z
ag fawrdf arfee w1 atr deoe w
g ¥ FAG AT | I AL
1 w5 fr @7 99 7 fv ag waa
far g g o & fag g1 g dvaaewr
agi = AT 47 3T J9 9¢ Fg1 FR
i Agd Ak 4z ¥ g ghw
m g faat s g4z & afiw W@
g1 T o ofm & 99 dva ¥ §m
ot o E) &Y | °g g arde A
Ty Agardw #1 §9 Af g
dieg artm &1 faaifadi & am 1 6
3IF  gI-{ERY &) gavE fear amq )
afs gwa fafaeex i€ fan drar &
fafrezr g & 3w va e B
T AR T I E@ 1 K qed
mifrar awn W frofedi & qeen
X 9T oEE e ¥few g
W frow it fefet aaaws agt
Ay § | wa W T feogw ¥
fefadi 1 &0 wguw g1 g
yifta a1 fanfadl & e fasran o
3w qq@ 9 WS WF famr
gy M Jarf 1 IEe sTEew
gF gEd W AT AW | dTE
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N qfm agm ) A A A
gl am qr ) q4 [gEeamr reew
w OF  @IEIAT W7 &gl AT €7 o
2 o g% ¥y fr oavra ¥ Franfiadl
# dtz at wifsTi et off, Fad fama
%G1 W e ofs gt fed
Pard agF &Y 153 L Hag ¥
afsst = g a1 g feaar T
e ! Afew gy qfm ¥ faars
w1€ wriard aft £ v§ 1 v fafaee
qEa A grIa Hag w7 KA fF W
@ g & faas o w oaw
& Frarf F7¥ & A gad gfaw
femtamer o § 1 qfF ofww
ReaTiaa it ¢ oW arey g gfew
aF F ogeTs AL wC gRa g #
qeT Tigm § fF =EEy forame
T Y T oIIM ey @ A
gFaT g, &1 I4E)  wrAal
w0z Al gt 3, %0 7 werlew
o Y 3 § 1 alg e aft g
gaigsl o afigai I 4 9w P
TEA I W& QI (w e @
T 1 ST &1 HTAT W (g T, a8 waw
gy RTqEn A A swar & 4t ff
weie fqve (e mm ;1 e g w2
AFN @D @ @ y@fag e
I 7w k1 ag A aafEae gk
F1E O gUR S qTw ooy e {1
Tzt #Y @e oHifagm A g% TEIE
arg fear § fag F a3 wgrd:

“feats 15-9-66 w1 gfew Trar
fae waweT @ weg SWTERE
dfage A wwrf & wifyd
@ faste amfei o fed
i gofas ardt wgre, A
WA Q¥ wETAdIg qar %I
wraargr & sfa srawFel s
gEa & mag st §



6049 Student Unricy

[t %)’
- A qe Ay FEr nar ¥

‘wTAAE wew Het 71 ag w94 f%
WrE g1 2 wam F7 afy 0g-
sti % fay wf gt 4 mfag
TH 9T WA A agT wA
oravns gwl, fqam wwn &

- froar @ A ofaw & gearamei
F1 fgwa & fag.g

ag WHATE - aF aaIfnawE s E )

wx &t fafeer g £,
mes 7 aAm ¢ A faofeat &
P g § @Y 3939 20 s
% forr fq & mzr o) it o FYT
OSAISTT NE T § | I 7 ah) gET
1 gedw womEE ¥ Fem d
fafrrem 1 oo @@ gu ofew aw
T A T ATt AT W Sid TS
M gfem am v W gu 67
TR oF AFETT Y A "It & @
arg gfam ¥ A7 qew faar 1w
qna w1 few gt & argw

Iigere # gawr Fgm & s fafar

1 FgT ¢ i gfee faar odfom &
T & o & g Ty 9w e 2,
e qarA AT fEr ) arred arE
o O wrqy | w2F FATEHL | 3 AET
et & org wedY fowadt ¥ g #
#t wrg wg & Bea g frfewy 5 o #1
g7 & Qifafewa Arest ¥ are wow
wrafir g7 w@d & fRa ag ama
A g wifrm e AT Ere g
g% Midfax & 37w M1 7w
sy & | faafadi & spmEAdtTa
T WG G W SAF! @) S
forTad ¥ IAwY FT FOA T EwedT 7
| wiy 3% .A1q fardfzeet fiw
FA | WG YAR.ATY TG TTATT F
73 # 2grd e zsda v g fafrae
g 3900 90 v IHNT TET WA fAan
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afe szt a1 arrag 2 fr 2aw
W g & faw dwrr aft g qfem
wx gz wifee @ mmd o & agar
# fa frenfedt #7137 e & vy
g & forr, zae o7 7 & ok omr
fady ardy a7 nsw ¥, € warfuom
Tary 9 firow 2 AR R
A% ATfer B gr FTT T s
FE | F27 37 W EH A WY AR AT
oY w=zw i A S waw 1 o fe-
frmwz Sdw e ad | wrEat § oo
foqes oY aEa wigedk T f o
In T wnfee w1 A7 A% FI9 RN T
LAl '

WA FZREW & a1 7 g 1 (e
Fr frdld@ s odARmA ww o 4
f& . waw qrafriom @ g e
ot aTF a1y wxaw ¥ A1 ywE fAn
TRATFRAT i 4adr Agl § 1 TR
7% a1 &l g AT wa fag agt 7
sa@ gk @ fau rmfm 2Fm
o @Y 1 Hlo Qo TH T F Al
IHT T2 38 fog w709 A@Y
W& | QToTTedlo 1 TFAZIH A
FT w41 2 & {7 717 omvfsoma A&
TEAGIA W AN 427 & faw a7 weren
fgr i 2

st glowx . pgT (FTEIT)
ag &1 AT QiFins T are fwar €

W) ¥ . qTH KT AT FgAI & AG
X mowtam w3 I wgA 2 fa
TR TI

TNy TR Ih
wr |

g qiT ae

YR T aE Fplaar e T
Wt forw &, ag gz nw gy
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.oy ARIET - faE gAAT AT
= i g § 7T o

St @Y A9 & a7 w2,
T qvg & fafr, sfam &A@
FrAT T fagr | ww wg A @
fr et anfy gore wheew afmie
FTOH AT AT AT FTTE
T+ FCF A1 TH WG GBI HFLAE
faaifagqi =1 5o =57 27 # 1 gawr qf-
oy a7 g g fw fagndl ser zav
THE E | FEAGT, AT BT AT
& %1 | o5z w97 77 F7 i {5 =57
A1 wAfEE A1 9 AT E A AR A
4 1 faa =fa /7 waa § frofei
F uezem 7 9 faar a1 349 aew
oy @ w7 A 1 az A fafrw T -
HE 1 AT q1 | 0957 AT gF AT

Y g wfgE 0 weR a1 agafT

# wa& gt g7 frare s afgy o
arfsor wr Mifear el @i FwE
& (gmfemt v ==d) & 1 wrfaaT
T wifE § w1 | 41 0T |
g §, ¥ AT § | 71T AaTa-

T §? gWIL WIGT WiEA 7 TAW art

aggAfi sy g1 Faga Z I a =
9T WY QWA TR | WA FET ag A
71 & f Fiow wmaT ¥ 7oA Arfeat
Tt §, Uw &% 394 wver adl
fomr & 1

o wgd # 5 st frnfani &
wrar 41 1 feafadt €Y ag magrar
Tifgh & a7 Fm9 5 aeft & ey
SerAT A€ ARy mw q3r wwwy
% fr og et fafreee &1 8, 4% ar=
A odd ag it & oy dwm
Tt & aw & gt A i
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Shri Hem Barua (Gauhati): After
what had happencd on the 24th Nov-
ember -when the claim of our party
spokesman to participete n  this
debate was blatantly bypas’ed, I did
not want to participute in this debate
at all. But then with due deference
to your wishes, I would say a few
words gn this Motion.

Shri JoaAchim Alva (Kanara): The
Spcaker is now gracefully situng 1n
the Chair, in deference to his wishes.
This is a unique privilege. The Deputy
Speaker is not here.

Mr. Speaker: T have done no favour
to anybody.

Shri Hem Barua: In order to re-
meve any misunderstanding, I say that
we are not here to hold put threats
to anybody, nor are we here to put up
with insults.

Shrl Nath Pal (Rajapur): This
should be taken proper note of 1n all
quarters,

Mr. Speaker;: We have wvery little
time.’

Shri Hem Barua: I have examined
Shri Mathur's Motion with due care
and caution. I must congratulate him
tn it. But I wouid say that 1 find it
an omnibus Motion trying to embrace
oll sections of students  But there
are students ip this country who
do hot conform to the resoluticn
that Mr. Mathur has tabled, When
in g particulay educational institution
in Delhi a certain trouble took place,
student unrest, and some of the stu-
dents indulged in attacking the neigh-
bouring shopkeepers and all that, some
students of the very jnstitution came
to me and told me that they were,
ganamed of calling themselves stu-
dents. 1 do not want Mr, Mathur's
rosolution to embrace those students
who are very conscientious.

May T draw your attention to Miss

.Iteita Faria who has won the world
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distinction for being the Beauty
Queen? Her pleture appeared in one
of the dailles of Delhi.

Shri Hanumanthaiya (Bangalore
City): Why are you taking notice of
her?

Shri Hem Barua:
that, ’

Mr. Speaker: Why is he drawing
my partlcular attention?

Shri Hem Barua: Her pi-ture ap-
peared in one of the gailies this morn-
ing, very charming. 5 child kissing
herand ‘all that, it is a very inspiring
picture, but see how her conduct is
more inspiring. While glamour is
lying at her feet. while wealth is lying
at her feet, here js an Indian student
who has openly said in London that she
wants to take a medical degree, come
back to this country and serve this
country, and be a housewifg also.

T will eome to

Whatever that be, my contention is
this, that there are students in his
country who do not conform to the
resolution tabled by Mr. Mathur.

What is happening today in this
country? There is expansion of edu-
cational facilities for young boys and
girls no doubt, but at the game time
there is a mushroom expansion of
eduration on the one hand ang very
limited pl7ns or resources on the other
hand. and there is conflict. ang It is
this conflict that is producing a sort of
impact on our life today. Doeg the
Edncation Minister know how msany
eol'eres there are in this  country
which do not have a reading room?
Does he knaw how many colleges have
reading rooms but there is no journal
nr book or paper to yead? Does he
know how manv reading rooms there
ar~ that hove Journals ang reading
materials not  hevond di'apidated
ronies af S'nmof Land and Amrrlrnu
Reporter supplied by our {-jends?
That is the type of edueation that
our hovs and g}ﬂs are having in this
countrv. No facilities. And T say
atudents have genuine grlevnm:es

What about educational institutions
that are better run? Can the Minis-
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ter tell me if the students of those
educational  inmstitutions run  and
managed by the Christlap Missionaries
in the country join this trouble?

The Deputy Minister in the Ministry
oi Education (Shrimati Soundaram
Ramachandran): They do.

Shri Hem Barpa: They do not be-
cause

Shri C. K. Bhattacharyya (Raiganj):
May I interrupt for a moment? What
is ‘happening in the Presidency Col-
lege, Calcutta? Is there any dearth
of reading material there?

Shri Hem Barua: I will come {0 that.
In these institutions which are better
managed, students are not participat-
ing in these disturbances. These are
scademic refsons.

There are minoy or major difficul-
tics faceg by the students. Why is
it that the educational authorities do
net attend to these difficulties faced by
the students? When the studenis
complaly  about food. I think the
Superintendent of the hostel must
take immediate action. The educa-
tional authorities are also falling in
that line.

There are npon-scademlc reasons
slso. Student unrest must wnot be
isolateq from the deeper mnlaise in
which our society finds itself today.
There is moral bankruptey in the
country today, and 1 woulg sy that
one of the non-academic reagons pps-
ponsible is that there is a failure in
leadership in the country, fallure of
Iendership not only in the political
field but also in the educntional fleld
T want the students to get interested
in politics, but that does not mean
that they should trv to employ their
mrntal a'ertness, their politieal alert-
ness. by doing all sorts of things.
We must not forget that a bus burnt
nr a building destroyed is a part of
Tndia burnt or 5 part of India des-
troved, Apart from the problem of
replacing materials for the public pro.
prrties that are burnt or destroyed
which involves money, it sullies the
image of India not only in this country
but putside also.
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When I speak of fallure of leader-
ship, my charges embrace the failure
of leadership in all avenues of our life.
What zbout the student leaders? When
a demonstration gegenerates into vio-
lence, I go not find any leader among
the students who can control and
prevent the demonstration from dege-
nerating into violence. What about
the teacherg themselves? The tea-
chers have lost their moral authority
with the students and they are them-
selves to blame for thig loss of moral
authority with the students. We have
the ancient tradition of gurus; perso-
nality was built up and that perso-
nality is not being attendeq to today.
T think it must be done.

At the same time I ask: where is
the po'itical jeadership today that can
holg the sort of idealism for the stu-
dents? Without referring to any poli-
tical affiliation or party, I say that
there is po political leadership today.
When this movement or demonstration
toock place on Tth November in front
of Parliament House and the naked
sadhus went out dangling all their
limbs gnd they gid the mischief, what
haopened? Was there any leader in
this country who could go out and face
the demonstration gnd ask them to
contro1 themselves? There was none.
That epoch of leadership that could
go and face the demonstration how-
ever hostile {4 might be and pacify
the demonstration. that epoch of
leadership has ended with Mr. Nehru.
There is no leader in the country today
who can do’ it.

What about the values in this count-
rv? The values in India gre getting
distorted, It is true that our ancient
history is rich. but have we been able
to imbibe that spirit or pecast that
spirit into g newer mould? We have
not succeeded In doing that.

Shrl R. 8. Pandey: Mr. Nath Pai
went out and accepted the memo-
randa. !

8hri Hem Barua: 1T know that: he
was even gble to afforq some relief
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to some people who suffereq in that
melee and we are very proud of him
because Mr. Nath Pai is a leader of
our party.

Shri Joachim Alva: He was lucky
enough not to get the Sadhu's trishul
on him,

Shri Hem Barua: I think the values
are also getting devalueq here.

There are those who say that the
sadhus can provide us with inspiration;
I cannot agree with them. We- alo
went out gnd I was smazed to hear
the type of abusive language that these
nakeq sadhus—nakednesg iz the sym-
bol of abandonment of life—can in-
dulge in. I go not think that these
sadhus can inspire our young people.
The ills of the society at large must
be attended to. We who are the re-
presentatives of the people, who call
ourselves leaders of the people, must
live such a jife, pure anq dedicated
life, that our life shall be an inspira-
tion to the younger people. What is
happening in the country? To student
demonstrations on legitimate grounds,
the reply given by the Government
is bullets. When there was student
unrest jn the country. I was amazed
to read in the newspape-s that our
ex-Home Minister, Mr. Nanda sum-
moned g meeting of inspectors-gencral
of police. Why should he summon
that meeting? It is not a problem of
that sort. You cannot solve that pro-
blem by using bullets. Think of the
b'ood of young Indians being shed in
the streets of Delhi or in other cities
of our country. Therefore, T sav that
Government should take all the res-
ponsibility of generating a sort of ~n-
thusiasm. The educational authorities
must attend to the grievances of the
students immediately and with svm-
pathy. They must attend to their
difficulties with elsn ang gusto. Se-
condly, the Government shoulq attend
to the difficulties of the educational
institutiong; and provide them with
plavgrounds, reading rooms angd all the
necessary facilities of education. Or
else, education in this country has
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become g big industry with the pri-
vate management. There is mushroom
growth of educationa) institutions gnd
they only want to earn money. They
have opened schools ang colleges
everywhe=e in the country, but they
do not attend to the difficulties gnd
needs of the studants.

The Vice-Chancellors of universi-
ties gre appointed on political grounds
People who have nothing to do with
education are appointed. T happen to
be a member of certain Senvtes and
Svndicates of certain universities and
1 find the Vice-Chancellors sre so uni-
nspiring. After retirement from Gov-
ernment service, they are apphinted as
Vice-Chancellors. They do not know
anvthing agbout the mind of students,
how it works. They cannot ang do
not want to deal with the problems
nosed by a vounger mind with svm-
nathv. That ig the tvoe nf people whpn
are appointed as Vice-Chancel'ors. 1
request the Government. whenever
the-e is 2= Vice-Chancellor or Head af
an institution to be avpointed, please
see that an edueationist. 8 map who
is qedicated to the cause of educatinn,
who h=as character, who has persona-
litv and who has aome sort of {dealism
is anpointed. A man of that sort
alone ran inenire our vounger genera-
tinn  Or else. nothing will {nsnire
them. Tha bullet is not the reply; it
cannot solve any problem.

Some hon. Members rose—

Mr Sneaker: I have no further time.
The Minister.

Shri Joachim Alva: T have sent my
n me to you, Sir.

Mr.
time.

Speaker: T have no further
He may kindly resume his seat.

Shri Joachim Alva: Sir, we, as stu-
dents heve hurnt our noses. T was
a student dismissed from m. cnllage,
T have got p'entv to sav about this
problem. (Interruptions).

Mr. Speaker: I am very sorry.

And Other
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Shri Joachim Alva: If the Minister
is prepared to yield on my behalf, you
may give me a few minutes. You
yield when the opposition insists, but
you do not yield when we want some
time. It is unfair.

Shri Harl Vishno Kamath (Hosh-
angabad): He must withdraw it.

'Mr. Bpeaker: Just a few minutes
ago, I was “adding grace to the Chair™!

Shri Joachim Alva:
opposition, not to us.

Grace to. the

Mr. Speaker: Even at that time 1
was apprehensive that these remarks
would come when I do not call some
others.

Shri Joachim Alva: I am sorry; I
protest against it,

Mr. Speaker: I also protest; I have
no time.

Shri Joachim Alva: You allow any
amount of time to the opposition, but
not to us.

Mr. Speaker: That should stop here
I expected that. (Interrupiions).

Shri Joachlm Alva: You are deli-
berately doing it. I am sorry. I am
going out,

(Shri Joachim Alva then left the
House)

Shri Harish Chandra Mathnur: T hope
[ will get about 15 to 20 minutes,

The Minister of Information and
Broadcasting (Shri Raj Bahadur):
Sir, T am holding the brief on behalf
of the Educatinn Minister, who is un-
fortunatelv {1l and whom we wish the
sneediest recovery. T crave the Indul.
rence of the House for anv lack af
denth in regard to mv studv of this
nroblem and T hone my observations
will ha taken with the sympathy that
thev deserve. T do not propnse to be
dogmatic about any of the observa-
tinng or gpatertions that T make. 1
think it is absolutely impossible for
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anybody on this very complicated sub.
ject to be dogmatic. We cannot hold
any rigid views about thiz matter. If
it is to be treated gs a national pro-
blem, a problem which concerns the
whole future of the country, we have
nol to approach it with due humility,
in a spirit of search and as 3 student.

1 think many of the hon. Members
who have taken part in this debate,
u very ussful debate, barring two or
tYree exceptions, have pleaded that
the students as a community should be
kept out of the arena of .politics, we
shrould not implicate and involve the
student community in politics, we
“hoeuld not gllow them to be used 'ike
that. T am not going into the obser-
vations made at this particular junc-
ture, by some of the Members who
“hought it was the right of the politi-
~al parties to use them. But I think
1 will do well if T just try to analyse
o little of the background or the his-
tory of how the students were brougit
into politics, because some observations
have been made in the name of
Gandhiji  alse, although it §s well
known that the discipline that he en-
farced on_the youth of this country
in those days was inexorable and they
were expected to abide by it. It was
with a view to fight the foreign domi-
~ation that he invited the entire youth
o the couptry in those days, and we
fvlt proud becguse many of us here,
mnst of us perhapa. happened to be-
‘ong to that generation. 1 remember
that year 1935 when for the first time
.1 All-Indla Students' Federation -vas
called. It waes presided by mo legs a
puraon than the President of the All-
india  Muslim League, Mr. M. A.
Jinnah, Tt was addressed, gmong

others. by Mr P. C. Joshd, the repre- .

sentative of the Communist Party at
that time, and Mr. Shiv Nath Banerjee
nd Mr. M. R. Masani. a member of
this House on behalf of the Socialist
Group in the Congress, Soon there
was a rift. because it wag bound 1o
come. and by 1939 we saw that the
rift came into the open gnd the Fede-
ration was divided into two. This

NOVEMBER 29, 1866

And Other 6066
Disturbances (M.)
made Shri Jawaharlal Nehru, our

illustrious ' leader, gnd Shri Bubhas
Chandra Bose, feel so miserabie abouy
it, that they came out with g state-
ment that unless ang unli] the stu-
dents are kept on the purest level of
national struggle in the aspirit of
national movement they will come out
in the open and gondemn it. Then
came the war years gnd we know the
brave volte face on the pari of the
Communist Party for whom the im-
perialist war turned overnight into
the people's war with the joining of
the USSR in that war, and with thst
thre two separate wings of the Federa-
tion aleo disappearad—the student
federation led by the Communiats went
mare or less intp the oblivion and the
other functioneg only temporarily for
some time, .

After independence, each one of the
palitica) parties has been trying tb
foster some sort of a students organi-
sation. I need not pame all the par-
tigs.. We are gll aware of the various
student organisations which are ins-
pired somehow or other by one or the
ather of these political parties. What
is the objective behind this? 1 think
there are three main objectives. The
first one is to mobilise the student
community ggainst—] am talking of
the Opposition parties—the official
policies, the gdministrative machinery
and the ruling party. The second is
ta find in the student community »e-
cridting ground for party workers and
narty cadres. The last. but not the
least, is the use of the student com-
munijty for the purpese of elections.
These are broag facts. They are as
clear as day 1ight. It is impossible to
shut our eyes agminst them. In this
hackground really it becomes undesir.
able for any political party to make
use of the young people for all thes=
purposes. What shal] we do about this
then? If at all we are scrious about
this matter, if at all we are concerned
with the welfare af the student com-
munity, the welfare of the coming
generation, we have te make up our
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mind, because the situation has mate-
rially ang vitally changed from the
day when independence dawned on our
<ountry, Before independence the
role of the entire nation was different.
After independence, the entire nation
is committed to undo the ravages of
the past. It has to wipe out the back-
log of development; it has to undo all
the evil effects of backward economic
development, and we have got to be
sure that we pass on io posterity what
we did not ourselves receive in our
heritage—a strong, united and pros-
perous India.

While we were discussing this pro-
blem, I was trying to find out what
are they broad points of disagreement,
if I may use that expression. They
may not exactly be points of disagree-
ment but different and well-specified
strains of thinking. For example, Shri
Mathur, as the sponsor of the motion,
says that we need not dispose of the
problem lightly as a mere feature of
present-day world trends. I would
say that we do not propose to dispose
of the problem lightly and merely as
a world feature. But we cannot shut
our eyes to the fact that the entire
world e ity of y genera=
tion is really in a ferment. We are
more or less facing a change, a socio-
economic and a political change of the
type that visited the international
community in the wake of the indus-
trial revolution. Today we are going
through a transformation with the
coming in of the atomic age and the
space age. The same type of ferment
is visible in our country also as it is
other countries; and this is exhibited
in many and varied forms.
1 am not trying to impart any
lighter vein into the discuesion
on this particular problem, but
weg know the new modes, the new
ways of the vounger generation. of
which I think the young lady who
has earned the distinction of being
Miss World is also a symbol. But I
would say a new society is coming into
being, @ new consciousness has come
in, a sort of uncertainty is there in the
minds of the younger generation, and
our people also cannot remain un-

2974 (Ai) LSD—10.

And Other
Disturbances (M.)

affected by it. Therefore, when we
view this problem, let us take it up
in the proper perspective.

We have necessarily to take into
account the far-reaching changes that
are taking place; the changes of social
and moral values where Wwholesale
transformation is laking place, ‘The
old order is being demolished and a
new one has not yet taken its place.

It is said over and over again that
the educational system in the country
has not been adopted to suit the re-
quirements of the new emerging nation
that we are. 1 do not want to say
that we have done for education all
that we could do, but it is quite appar-
ent that there are two ways in which
we could deal with education; one in
regard to the system, the quality
and content and the other in regard to
numbers that have to be given the
facility of cducation. The first pro-
blem before the nation was to trans-
late into pract? the directive princi-
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ple enshrineq our Constitution, of
spreading literdey and education to the
farthest extent possible, and I would
say that it would rather be untrue and
unrealistic if we say that nothing has
been done in that direction. I would
quote only a few flgures just te
demonstrate how what may be called
an “education explosion” has taken
place. T will call it an education ex-
plosion because the figures that we
have got before us almost astronomi-
cal and they underline the validity of
the argument that Shri Hem Barua
raised just now that with the mush-
rooming of educational institutions the
financial resources and allotments have
not kept pace. T think it is a very
realistic statement that he has made.

Just to supply meat to the argument
I would say, so far as enrolment is
concerned, for classes I to XI the
number has risen from 171 crores in
1048-47 to 6.72 crores in 1065-88.
For the engineering colleges for the
diploma and degree courses the intake
capacity has gone up from 7,000 in
1946-47 to 80,000 in 1985-68. In regard
to medical graduates, it has gone up
from 1,200 to 10,000. The total num-
ber of schools at the primary middle.
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and secondary school levels rose from
230,682 in 1950-51 to 508,000 in the
year 1865-66, The number of colleges—
arts, science, commerce, engineering,
medical, technology ete—has risen
from 663 to 2,086 in the years 1950-51
to 1965-88, Universities themselves
have increased from 27 to 65. The
number of teachers has risen from
750,000 to 20,10,000 and the number of
professors in arts, science and com-
merce colleges has risen from 16,512
to 65,000.

This clearly underlines the immen=
sity of the problem. You can increase
the number of schools and colleges,
but can you provide all the libraries,
reading rooms, buildings and other
facilities all at once? We were on the
horns of ‘a dilemma, that is, either not
1o expand these facilities gltogether
and provide specialised type of institu-
tions, restrict enrolmegt to a few limi-
ted sections of society'Wand leave it at
that. I think, that was hbsolutely im-
possible.

The next question is what has been
done in regard tn the quality and
content of education to make it suit
the requirements of the nationy I
think, there also it would be rather
idle to suppose that the nation has
been standing idle over it or that no-
thing has been done. In the beginning
I must make an observations. When
independence dawned upon this land,
who came to occupy the seats of
power? They were our most eminent
and trusted leaders. Who was the first
Education Minister? He was one of
the tallest in the land, Maulana Abul
Kalam Azad asbout whose erudition,
eminence, stature, experience and pat-
riotisnr there can be no doubt absolute-
1y.

The question was to transform the
colonial system of education into a
system which suited our requirements.
Therefore, commission after commis-
sion ang committee after committee
was instituted for that purpose. It
was not an ordinary problem; it was
a herculean task and a most compli-
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cated problem. 1 think, even Lord
Macaulay, who is supposed to be the
author of the colonial system of edu-
cation, himself must have taken years
and years and years before he evolved
that particular system of education to
suit the requirements of the country
which held us under domination,

While I am not trying to be an
apologist for all that has not been
done, I would say that the problem
is too complicated. Even so, with all
respect, may I ask “Have we even now
come to a stage of thinking on the
national plane where anyone can
truthfully say that he has found the
final answer in regard to the change
or transformation in the system of
education? I think in all humility,
that answer has yet to come. So
many formulae and alternatives have
been furnished but none is there which
convinces the entire nation, the plan-
ners and Parliament that this will be
the change that is desirable, that this
would be content, scope and extent of
the transformation of the educational
system. Naturally, therefore, what-
ever has been done has only touched
the fringe of the problem.

-

The University Education Commis-
sion made three broad recommenda-
tions. One was the three-year degree
course for the basic university degree;
the second was greater use of the
tutorial system and formulation of new
aims and establishment of rural uni-
versities. In regard to the first two,
namely, the three-year degree course
and preater use of the tutorial system.
these recommendations formed the
basis of planning of university educa-
tion in the post-independent India.
In regard to rural universities, for
obvious difficulties this could not be
done. Who was the Chairman of this
Commission? It was no lesg a person
than the worthy President of our
Union, Dr. S. Radhakrishnan.

Then, came the Secondary Educa-
tion Commission—the All India Com-
mission for Secondary Education
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appointed in 1953 under the chairman-
ship of no less ‘a person thai Dr.
Lakshmanaswami Mudaliar,

st of (W) cqg BT AY EW
AR & | CEE) TANTH q AT HrART |

Shri Raj Bahadur: I am just try-
ing to say that all these attempts were
made. So, when a criticism is made
on the floor of this House that nothing
has been done in regard to this parti-
cular matter to change the content and
quality of education, to make it suit
the requirements of the country, I
think, that charge would fall to the
ground. I will not go into the detafls
if the hon. Member =0 says.

Shri Maurya (Aligarh): Are you
talking of the sphere of education or
of the standard of education?

Shri Raj Bahadur: I am only trying
to reply to the criticism that has been
made that nothing has been done to
change the system of education to suit
the requirements of the country.

Shri J. B. Kripalani (Amroha): You
should not do worse.. .. (Interrup-
tion).

Shri Raj Bahadur: Acharya Kripa-
lani came a little late. . .

Shri Maurya: Is he saying that the
sphere of education has increased or
is he saying that the standard of edu-
cation has risen?

Mr. Speaker: Order, order: let us
hear the Minister,

Shri Maurya: The standard is lower.

Shri Raj Bahadur: I need hardly
repeat what 1 have already said. When
certain arguments are advanced, it is
the duty of the Minister concerned to
reply to those arguments as best as he
can. He may accept them or not. But
the fact of the matter is, let us realise
we have not been staying put, and all
that could be done has been sought to
be done.
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Another criticism wag made in re=
gard to the salaries of teachers and
professors, 1 would just in passing
say that so far as that is concerned,
the Central Government hag always
stood committed to this particular
matter, and if I may just give you in
one short sentence an indication of
this particular thing, it would be
‘apparent that we have not been stay-
ing put here also,

oft wmdy(fzmn ) a0 va F (a19)
“ara & W Iag wrf a9 T w
MIM @ HaATqE A aFT A fF
THET TATT AT qEY WAt §v e Ay
Aavaz &7
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Shri Harish Chandrg Mathur: I am
sorry | cannot agree with the Minis-
ter.

Shri Raj Bahadur: I would plead
with Mr. Mathur that all that we could
do in regard to the educational system
has been done.

Tuking back again the most import-
ant and vital point that has been
raised in the debate about the use of
students for political purposes, Prof.
Rangu said, “Students cannot divorce
themselves from what is happening
around and politician would not be
politician if he did not take full ad-
vantage of what is happening.”
Then, Shrimati Renu Chakravartty and
Shri Umanath go still further, They
say, “Students will participate in
politics.” Shri Umanath went further
and said, “If students wil' not change
politics, will Tatas and Birlas change
politice? 8o, let us make up our mind
as to whether we are going to use stu-
dents as cannon-fodder for our politi-
cal guns. Let us make up our mind
honestly a: to whether this is all that
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we need to-day and, if that is so, then
I must respectfully disagree with them
(Interruption).

Mr. Speaker: Let
+ Minister,

u§ hear the

Shri 8. M. Banerjec
During the Chinese aggression. it is
the students who offered their servi-
ces.

Shri Raj Bahadur: 1 have pot the
greatest faith in the younger genera-
tion and the students,

Shri
has.

J. B. Kripalani: 1Zoor body

Shri Raj Babadur: We all have
and we take pride in the fact that
while some of us or mosg of us here
under the leadership of Acharya
Kriplani have
fighting for the independence of our
country, the younger generation has
made the utmost sacrifice for the
defence of the mother-land, ils fron-
tiers, its honour, during the last war
against China or against Pakistan. So.
there is no question of despairing of
hope in regard to the younger genera-
tion. They are more mindful and
more patriotic than even ourselves so
far as that is concerned.

Shri S. M. Banerjee: They have 2
right to change the Government also.

Shri Raj Bahadur: May I also say
that in the confusion of all these argu-
ments and cross-arguments, there is
a certain degree of agreement also.
I have tried to find that out in the
speeches of the hon. Members. I
would begin by saying that these are
the points of agreement. Shri Mathur
started by saying that “we should not
take a party line in this matter”, I
think, all of us are agreed on that.
Then, Shri Khadilkar sald hat “politi-
ca] parties should keep their hands off
the students”. I have no hesitation in
saying that this is the surest remedy
for the present jlls. Dr. Karnl Singhji
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said, “Deal with the problem as par-
ents and not ag politicians.” If we
accept these broad principles, I think,
we would come near the solution of
the problem. Shri Khadilkar referred
to “the erosion of the moral autho-
rity.” Similarly Shri Bakar Ali Mirza
said that “the ideals have been eroded,
but some ideals have to be put before
themt.” Then, Acharya Kripalani said,
“Afier Independence, we never told
them that every generation has to pay
the price of freedom.” ‘These are
observations which are wise which are
significant, and we must adopt them
with all our mind and heart, They re-

present the broad consensus in the
House,
Acharyaji also said that “The

students are nq without blemish.” 1
think, out of all those speeches that
have been made, Acharya Kripalani
was the only person who, with his
wisdom and with his courage, said
that they also have to be told that
there are ceriain fhings which they
have also to look after if they want
to achieve a modicum of balance of
efficiency  in their likes. He has
rightly pinpointed one of the main
maladies, if 1 may say so, in regard
1o students’ unions when he said that
the election politics in students’
unions leag to many of the i"s'. 1
think these are matters which require
serious consideration.

Shrimati Renuka Ray said that “the
relationship between the teachers and
the taught, the parents and the
children and the politicians and the
vouth, all require re-crientation.” We
should not deal with them by force
no doubt, as Shrimati Sharada
Mukherjee said, but with a lot of
sympathy to mobilise the creative
talent. When it has come to that.
let us a]l agree on those points and
it must be quite appreciated that our
students as a whole constitute one
of the finest lot and we should not do
anything which impairs their future,
it 1 may say so. Let us take a correct
perspective for the whole problem. I
think, there also Mr. Hem Barua
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struck a realistic noté when he said
that those who were involved in these
incidents were few. In fact out of
the totality of the students that we
have got, the students of primary
schools, middle schools and seconiary
schools—angd even other institutions—

have by far remained untouched by ~

these unfortunate happenings. Ewven
if we take universities and colleges,
therc also it was only in pockets
where there were different causes and
varied points of dispute of contro-
versy which had resulted in somn
unrest angd unfortunate incidents. So,
let us not condemn the whole studant
community. The student community
as a whole is sound in mind and
heart. Let us understand them. Let
us sympathive with them and lel us
view the whole problem in a proper
perspertive.

Shri J. B. Kripalani: If I may
interrupt the hon, Minister, will he
be able to reply to the criticism that
political considerations are brought in
the appointment of Vice-Chancellors?

Shri Harish Chandra Mathur; Every
one has emphasized that.

Shri Raj Bahadur: Thalt has been
emphasized. I think this point needs
serious consideration and examina-
tion. I cannot say that it covers all
the appointments of Vice-Chancellors.
Many of the Vice-Chancellors are
eminent people, eminent educationists.
I think there also we cannot (Inter-
ruptions) afford to indulge in
generalisations. There may be cases
where there may be a cause for legi-
timate grievance or c-umplai\.nt_ I am

. not shutting that out.

To pick up my thread again 1
would say, that, broadly speaking, if
you analyse the whole problem of
student unrest, you can divide it on
the basis of educational plane, social
plane, economic plane and political
plane. I have dealt sufficiently with
the political plane. So far as the edu-
cational plane is concerned, 1 would
say that it is of primary importance
that dia'ogue hetween teachers and
students must be secured in all edu-
cational institutions, by whatever
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means possible. It has been recom-
mended and I think that this should
be considered seriously that student
staff councils should be nominated in
order to examine the complaints and
to provide that basis of dialogue
which is go vital.

Another imporiant matter is that
there should be a proper utilisation
of leisure, particularly during Tong
vacations.
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On’ the social plane, we all know
that the standards of society in
general are having their impact on
the minds of the students. Then there
is the economic problem sgp far as
the poor parents are concerned who
spend their life-time savings to edu-
cate their children. This is a national
problem. Then there is a sense of
insecurity amongst them.

Before I conclude, I must read out
extracts from a speech made by Shri
Ramachandran whom we al] know
very well as a distinguished savant
and a distinguished educationist. Let
us see what he has got to say on this
particular matter. I think, if we
take that thing seriously to heart,
then it will relieve us of some of
the problems to a great extent, Now
I quote Shri Ramachandran:

“. . . will not the students.
I ask you, respond, to the
environment” What is the
environment in India today? Dis-
ciplines have broken down all
over the country.”

I will not go into the details which
he has furnished. Then, he says:

“Look at what is happening in
Parliament. Is there any discip-
line in Parliament? People are
shouting at each other as if they
are in the market-place, The
students are watching them from
the galleries. The whole country
is in the grip of indiscipine: . . .

WtaYd g wr v A gzt
Shri Raj Bahadur: I am only quot-

ing something which has heen stated
by him.
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Shri Harish Chandra Mathur: What
has been stated in the other House
cannot be read out here,

Shri Raj Bahadur: I am not read-
ing the proceedings but I am only
quoting cerlain sentences. 1 would

read just one more sentence which is

non-controversial, He hnz said:

“We must change the environ-
ment in the country. The leaders
must set an example of discipline,
self-sacrifice and devotion, These
are all dead today—discipline, de-
votion and sacrifice; where are they
today? Everybody wants to grab
a5 much as he can and the student
is watching them from"behind and
says ‘All right, I will aiso try to
grab as much as I can, Where is
the example of selfless devotion
that leadership is furnishing in
this country....”

o oYl ;. geeraTT & qO Ad §
az | (o) "

Shri Raj Bahadur: At any rate, 1
can say that this is not the example
for the students . .

Shri Maurya: **

Mr. Speaker: This would not be
recorded. Persona] accusations of this
kind cannot be made here,

Shri Maurya: *#

Shri Raj Bahadur: I did not charge
him. I have not named him even
once, 1f the cap fits him all right, let
him wear {t. (Interruptions).

Mr. Speaker: Let the hon. Minister
conclude now.

Sh;l Bagri: On a point of order.
wenw wiAW . W ITET G
ot fiforg | feeed 7 Afwg

sy anTgt - & WYY sAEEdT e
£ 1 WrqT ATEA X swEedT I5r) IA AT
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Shri Raj Bahadur: I shall conclude
by saying this that there is an essen-
tial difference between a democracy
and any other form of government.
The main plank of democracy is dis-
cipline. If I have stressed the word
‘discipline’ it should not become a
red rag to a bull for anyone in this
House. 1 think it is a wise step, and
I think I am entitled to say that dis-
cipline is very necessary for the
preservation of democracy, and,
therefore, this has tp be taken
seriously. That is really where we
sheu'd begin and where we should
end. That is the only way.

With these words, 1 say that the
discussion should be above polities
and should be taken in the proper
perspective, )

&t Wt : ag ww gH A faar
TRE ? ag duven g fear @y ¥ 7

Shri Harish Chandra Mathar:
Leaving aside the common ground
betweer: ull of us, I would like to
invite the attention of the hon. Min-

**Not recorded.
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ister to one thing. I urge upon the

hon. Minister to disillusion himself
from certain indoctrination from
which he appears to suffer. Certain
ideas are always in the air and

those ideas are all the time affecting
us unfortunately.

Let us not find cbnvenient expla-
nations and excuses to explain the
whole situation. The hon. Minister has
said that there has been an explosion
in the educational level and he quoted
certain figures. We all know that.
We know that we have gone at a
much slower speed than what was
contemplated in the Constitution itsclf.
We are nowhere near that. I know that
the student population has considerab-
ly gone up. But may 1 ask the hon.
Minister whether the student popula-
tion has gone up only in certain States
or all over the country? May I know
whether the whole of the south has
remained backward and the student
population has not gone up as much
in the south as in the north? Why
is there no student unrest and student
indiscipline in the south?” Does he
remember that student indiscipline
was the maximum in only those areas
where you have provided the best of
educational facilities? Was it not there
in Aligarh University? Has he visited
that University and seen things: for
himself?

Shri Raj Bahadur: I did not want
to interrupt my hon, friend, But I
think Visakhapatnam and Andhra
Pradesh are in the south.

Shri Harish Chandra Mathur: Yes,
But the hon. Minister forgets onc
thing. He is compelling me to ask
what was at the back of that student
indiscipline. It was indiscipline on
the pari of politiciang and prompted
by political people who led the stu-
dents into it unnecessarily.

And Other
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Shri Raj Bahadur: I agree with
him,
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Shri Harish Chandra Mathur: There
was indiseipline in Madras, but then
on one occasion, when there was an
explosion on the language questiun.
Otherwise, throughout these 12—15
years, there has been no indiscipline
in the south though it has been there
in other places. If they do not go
into the basic causes for this, if they
do not try to find the real explanation
for this, I think they will be mis-
guiding themselves and misguiding
the country. Let us, thercfore, look
for the real causes, where they lie.

I started by saying that it is no
use hurling accusations against each
other, one party aguinst the other, I
wish to stick to the standard I set
for myself. 1 alsp said at the wery
outset that, by and large, the stu-
dent community is sound to the core, I
said ‘by and large' and I pointed oul
what are the aberrations. 1 ventured
to submit that if you took care of
three or four things which T would
like again 1o submit now—one or
two of them are certainly new ideas;
the others are the ones I had sub-
mitled earlier—more than half of
vour troubles would be over,

The first one, which has been en-
dorsed by everyone in this House, is:
please ensure that the appointment of
the Vice-Chancellor is exclusively on
merit and there are no extraneous
considerations imported into it. Please
see that those people who hunt for
jobs are not there. But you have to
hunt for the people who have the
merit and you have to persuade them
to accept the job of Vice-Chancellor, If
you have those people who com-
mand respect in the academic world,
who command respect in the educa-
tional fleld, who command the res-
pect of, all the students”™ half of
your troubles would be over. It is
only such Vice-Chancellors who
would be able to break the groupism
among the teachers. The most im-
portant thing Government have got
to remember is that it is only because
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of the quality of the Vice-Chancellor,
because of the considerations that
enter into his appointment, it is only
when these conditions are fulfilled
that groupism among teachers, which
iz responsible for most of the troubles
in the student world, can be elimi-
nated and the problem tackled
effectively. If you take care of that
aspect, if you do not entertain and
take in as Vice-Chancellors people
who are just hunting for the job, who
want to be dumped there after their
retirement, if you take people who
have a name in the educational field,
who have had an academic career and
who are respected in the academic
world, who are responsible and will
uphold these things, if you persuade
such people to accept those jobs, half
the troubles would be over,

Another point which I made, and
which will bear repetition, is this. It
is not with a view to pamper the
students that I say that by and large,
the heart of the student is sound.
This is & fact. The trouble lies else-
where. Here 1 again submit: piease
do away with the professional
students who are the real cause of
all the troubles, who have no business
to have the status of students who
are there only for elections to the
unions and who are there as :epre-
sentatives of certain people who have
a vested interest. You must get the
whole thing analysed and find out
who these professional students are.
Please ask each Universily to analyse
the situation, If they do not give
them the student status, if these so=-
ealled students who have their eyes
only on the elections are got rid of,
most of the troubles would be over.

I am also one of those who entirely

agree, as did Prof. Ranga and
Shrimati Renu  Chakravartty—that
under no circumsiances should

students be divorced from the main-
stream of our life. They have got to
be in the mainstream of life. They
must know, they cannot be insulated
from politics, they must undersiand
e politics of the eountry. Where my
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difference comes is where 1 say that
they cannot be made the tools or
instruments of politiecs. They must
understand poiitics and the political
currents in the country,

But what is the present position?
there are certain student funds from
different political parties.

Shri Maurya: Congress.

18 hrs.

Shri Harish Chandra Mathur: I am
not interested in the Congress or any
other pulitical party, I am only
talking of a principle, and T started
by saying that.

You have the All India students
Federation, there are about 63,000
students on its rolls, and this federa-
tion beiongs to ua political party, [
am nol going lo name any political
parly, I am not interested in that.
Then you have the Samajwadi
Yuvajan Sabha with 30,000 students
on its rolls. Then there is the Akhil
Bharat Vidyarthi Parishad with
30,000 students on its rolls. 1 would
request the hon. Minister to check
up and find out if most of the student
trouble has not been where these
student funds are functioning, in those
particular areas. I want to be very
specific and clear.

Therefore, the analysis which you
are giving will not bear any scrutiny.
The analysis is this, and it is no use,
I submit, asking the political parties
to keep away. This we have heen
doing for the last 20 vears, vou will
not be able to suecceed, but in your
academic  life in the  universities,
through your Maodel Universily Act.
please provide for asking the student
community itself not to permit any
political parties to be there, Instead
of addressing my appeal tfo the
politician— will address my appeal to
the student world, to the university
autharities, to the Education Minister,
that they may provide a Model Act
whereby they debar  such political
funds in the field of education.
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I very much agree that there
cannot be any police attilude taken
in this matter, When there is a skir-
mish, there may use police excess as
some [riends pointed out, and that has
got to be taken nole of. Nobody can
have any sympathy or support for
such excesses, but we also know that
the police is sometimes put to a very
difficult job, and as Mr, Ranga very
rightly pointed out, they are also
human beings. When things are agi-
tated, when there are brickbats and all
that, they may go into excesses,

Here 1 would like to submit to the
hon, Minister that it is again a very
important reform which you have to
introduce. It is the police attitude
which you have got to change, How
do you do it? Mr, Nanda asked all
the IGPs to come here, and what was
the suggestion of the IGPs? Very
honestly, experienced, seasoned people
of your police, the top people, not the
rank and file, say that the Vice-Chan-
cellors should be vested with magis-
terial powers. Can anybody think of
a more fantastic suggestion? But they
made it honestly, conscientiously,
thinking that this will help. The re-
medy was only a police attitude. That
is g disease for which I do not blame
any particular person, but the entire
system, the entire administration. You
have not even changed the attitude,
even the top people in the police ad-
ministration are not able to think on
correct lines and give you proposals.
This is a great pointer to where the
difficulty lies.

Shri J. P. Jyotish] (Sagar): What
about the Vice-Chancellors who want-
ed special police forces to be given
to them to work under {fiem?

Shri Harish Chandra Muathur: They
are those people of whom I have
talked earlier. They are the people
who have come in on certain political
considerations.

important  cities
have got

In certain
towns wherge you

and
these
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troubles, I would wish you to have not
only for the students, I would wish
you to suggest it to the Home Minis-
ler to have certain special squads who
are properly trained to deal with
demonstrations, The same policeman
who is doing all sorts of sundry jobs
is put into this, hurled into dealing
with demonstrations and disturbances.
They are not duly trained, they do not
know how to deal with demonstra-
tions with the least force, and you
most effectively. These people have
gol to be trained, there should be
only such people, then you will not
have these firings, indiscriminate
lathi-charges ete, You cannot train
the entire police force, but in places
like Delhi, Lucknow, Allahabad in
these big cities, there should be some-
thing like that, and I hope some at-
tenion will be paid to it. I had also
appealed to the hon, Education Min-
ister that ‘he owes it to the families
where the students have lost their
lives to make a special enguiry into
their state of affairs and to do what-
ever little he can to assuare their
feelings. You cannot bring back the
precious lives but certainly you can
do something which lies in your power
in the mundane world to assuage their
feelings. Acharyaji mentioned that
the leadership of the Congress Party
controlled the masses and therefore
they shouldq be able to control when
the trouble is there. Acharyaji will
concede that it is not the masses who
make the trouble; it is only the mis-
chief mongers who are a few.
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Shri J. B. Kripalanl: The Con-
gress has got the police, the military,
the money and the propaganda
machinery, they are in a majority;
they control the voters but they could
not see to it that the few rascalg are
dealt with. If you cannot control the
mischief makers, how are you going to
govern?
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Shri R. S. Pandey: The Opposition
is not with us,

Shri J. B, Kripalani:

Shri Harish Chandra Mathur;
Acharyaji also referred to the public
schools and of the future leadership
being prepareq in these highly pro-
tected and costly places. May I as-
sure him that these people who come
from these public schools will never
be the leaders of this country. They
have not the qualities and have no
connection with the public life, They
can only be good civil servants and
they will never be the leaders of this
country as they are divorced from
the mainstream of life,

Abolish it.

I will end saying one thing. I had
a really interesting experience, I
went to Pilani where they have a
public school and the boys from that
public school go also to the engineer-
ing college. I never sent any of my
children*there and in fact 1 do not be-
lieve in the public schools. I asked
the Director of the technological ins-
titution: how do these boys who come
from the public schools do as com-
pared to those who come from the
ordinary schools, which we do? And
he said: I have found evep in tech-
nological institutions, that these boys
do not enjoy any greater advantage.
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Shri Harish Chandra Mathur: I am
not against it. These people are the
least qualified to be the leaders in this
country and I have no apprehension
that they would be leaders until and
unless they acquire other qualities.
My time is over, and may I say once
again that this is not a party question
at all; it is a national problem of
great importance, Let us learn some-
thing from the experience and the dis-
cussion that took place here.

I shall now put the
Prakash

Mr. Speaker:
substitute motions of Shri

in Bihar (C.A))

Vir Shastri and of Shri Vishwanath
Pandey to the vote of the House.

The question is: —

"That for the original motion,
the following Tbe substituted,
namely:—

This House, having considered
the student unrest and trouble
in recent months, condemns the
action of the Government in re-
sorting to polive firings and lathi
charges on students in which
many students and other citizens
lost their lives.” (1).

The motion was negatived.

Mr. Speaker: The question is:

“That for the original mdtion,
the following be substituted,
namely: —

This House, having consider-
ed the student wunrest and
frouble in recent months, is of
opinion that a high powered
committee of eminent scholars/
vice-chancellors be constituted to
solve the problem of the student
unrest in the country.” (2)

The motion was negatived.

Mr. Speaker?

call-attention notice,

We will take up the
Mr. Bhagri,

19.10 hrs.

CALLING ATTENTION To
MATTERS OF URGENT PUBLIC
IMPORTANCE—contd.

(ii) SiTuaTioN IN BIRAR
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